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FINANCIAL EXPRESS

SCHEDULE | qE KEERANUR TOWN PANCHAYAT Fr_'j_
FORM A : PUDUKKOTTAI DISTRICT — . MUTUAL
PUBLIC ANNOUNCEMENT Roc.No. 208/2022 _ _ _ Dated: 14.07.2023 2 N
{Reguiation 14 of the Insoivency and Bankmiotcy Board of India AMRUT 2.0 (Atal Mission for Hep.fvena_tmn and Urban Transformation) 2023 -2024 MUTUAL FUND
(Voluntary Liguidation Process) Regulations, 2017) E.Tender Notification (Two Cover System)
Estimate Cost | Tender EMD BHAROSA APND KA
FOR THE ATTENTION OF THE STAKEHOLDERS OF 5.No Name Of The Work ; 5. 2
. : _ [T Labiel | Amount i Re) HDFC Asset Management Company Limited
DAMUL TRADING PRIVATE LIMITED ’ frnproverment  of water supply  Works in Kesranur Town 134000 11,40 000 CIN: LES991MH1099PLC123027
Sehn] PARTICULARS DETAILS - Fanchayst, Pudukkottal District o o :
[ 1. | Mame Of Comorate Person | DAMUL TRADING PRIVATE LIMITED ' The Bid documénts wil hf}:*nf*ﬁ “55:' ﬁ;‘gi"? E;L;:;d FIJ’J-"E”EE';T;UWI;:::;“'LT E;ﬂ*;ép‘ﬁ;::“;“ '_T:f “‘":;f::: Registered Office: HOFC House, 2nd Floor, H.T. Parekh Marg, 165-166, Backbay Reclamation,
I y b paitnbe rdars o i, i o 0 B will b .. lednier 1) e weba ; j
2 ch’:‘;‘ﬁ?]f Incorporaion Of Comporate | 16/02/2007 htips:/intendrs gowir b 22.08.2023 on 300 PM,. Techrical i alons wi bs apened on 22.08.2023 at 330 PM . The Tancar Churchgate, Mumbai - 400 020. Phone: 022 66316333 » Toll Frae Nos: 1800-3010-6767 / 1800-419-7676
| FEISE EMD Aurwaurd Shouid be paid oroiree anly. The Pre-Did Meeling fe contractons will be held on 04082023 Friday, 1200 P# 2 il £ el § & Uje; a 1
3, | Authority Under Which Carporate | Regisirar of Gormpanies, Bangalor : Heeran;ﬁan:.ufﬂ:‘Fc{mw:;'aliﬁﬂﬁlg..ﬂ.l:r:-ladzmzl_.'ffn:erCmalhiﬁdrcfmr:i;ns r?eialeﬁf::-ﬁ':artenﬁ-:e'-:anba nsd"r-:my-Th-_\ E:-:a-:u:--.:al- e-mail. hello@hdcfund.com = Visit us at: www.hdicfund.com
| Prroint g Wcomontad / Registrad Cifficer at Kasranur Toan F'arrd'l:l',-_ul-:ln il '.'-l:ri-crr_;l anys HDTH:E
4. | Corporate Identity Number / Limied | LS 1909KAZD07PTC04 1798 (Sdi-] Tmt.Jeyameera Ravikumar, Chairman, (Sdi-| Thiru. KR.Shanmugam., Executive Officer
Libility Icientity Murmiser OF Corparate Keeranur Town Panchayat, Keeranur Town Panchayat. NOTICE is hereby given that HDFC Trustee Company Limited, Trustee to HDFC Mutual Fund
PHTE'U’I'l DIFRGEZNTender 2023 gy e 2 by svmdeblnes v B Emmh mrmeven i e @& SRD s Eoehd

(“the Fund}, has approved the foliowing distribution under Income Distribution cum Capital Withdrawal

R oo 4t Sgere TR | Memndoons D Acivmns: . 74, Sacatrn FIDGW"} Option of HDFC Balanced Advantage Fund, an Open-ended Balanced Advantage Fund

Principal Office (8 Amyd OF Corparate. | Sadana 6'Cross, Mallashwaram Bangalore

- iy 550003 In “th i ¢ the immediately followi i i
e o DLF CYBER CITY DEVELOPERS LIMITED s S e e e
Carporaz Person (CIN - L - : : = | ;
7. | Name, Adress, Email Address, | Mr. Pranav Damania o DL AWE¥A Reqd. Office : 10° Floor, Gateway Tower, DLF City, Phase - lll, Gurugram - 122002 Name of the Scheme / Plan(s) / Option(s) Net Asset Value | Amount of | Face Value
Telephane Number And The IBEYIPA-001 AP-PODOTL 20N T-1 810164 Phone No. +31 124 456 8900; E-mail; office-business@dif.in; Website: www.dif.in/dccdl/ ("NAV™”) as on | Distribution | (T per unit)
Fegistration Numger Of The Adtress: - 407, Sanjar Enclave, Abavs Mahindr ¢
Liquicior Showmony, Dopasie dlap Cirema, 54 Foad, Ju"" 19, 2023 ﬁ per unit#
Kandivali West, Mumbai - 400067 UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2023 (¥ per unit)
e s : : I |
pEI*;am 2 ',::lrmﬂ f:;gﬁﬂg;:mnmmm (2 in Lakh) HOFC Balanced Advantage Fund - Regular Plan - —
| | el +9198204 65825 _ 5 i I Quarter ended Year ended IDCW Option (Payout and Reinvestment) ;
B, | Last Date For Submission Of Claims. | Within 30 days froen the Liquidaho : articulars ' : ;
Gm;:,,m;‘:“rs:tc iy No. June 30, 2023| June 30, 2022 | March 31, 2023 HDFC Balanced Advantage Fund - Direct Plan - A 0
Notice is hereby given that the DAMUL TRADING PRIVATE LINITER has commenced voluntary (Unaudited) | (Unaudited) | (Audited) IDCW Option (Payout and Reinvestment)
licquidd adicas cm 290 July, 2023,
The stakenalders of DAMUL TRADING PRIVATE LIMITED are heredy calied upon to Submit 2 1 | Total Income from Operations £i6,043.69 5839044 | 27522377 # Amount of distribution per unit will be the |ﬂ“~"3"’ of the rate mentmned above or the 3”3"3'1“5
2;;‘.';‘;’£_"-rﬂnlf7n!ﬂlnfﬁ- on or betore 17" August, 2023, to the liguidator 2 the address manticned 2. | Net profit for the periodiyear (before tax, Exceptional and / 23 784 .89 21103 57 1.13,036.90 distributable surplus (rounded down fo a multiple of five at the third decimal) as on the Record Date.
o i -y R b . Extraordinary items ) oS ;
Tha Fnandial reditors shaf subsnil theie prool of Slams Dy eecironic maans oaly, All abfer oA, : ;
stakahoiders may subimit the proof of claims = parson, By pnsfnrhy glectronic IT‘:'E!HI'ISI 3 | Met profit for the periodiyear before 1ax {after Exceplional 23,784 8% 21.103.57 1,13,036.90 Pursuant to the Distribution, the N:ﬁ‘b"ﬂf t!'IE IDCW Dptlﬂﬂl:ﬁ} of th_E above Scheme
Submission of false or misleading proofs of claim shall attract penalties. and for Extraordinary items#) would fall to the extent of such distribution and statutory levy, if any.
; PRANAV DAMANIA 4 | Met profit for the periodiyear after lax (after Excaptional 18,542.97 1643377 96,336.51 : : i : oo i -
E:.!:e; .I:llu- r:;.a_zuzs Liquidatar for DAMUL TRADING PRIVATE LIMITED andicr Exiracrdingry imst) Amount will be paid, net of app.slcahte tax.deducted at source (T [_]5},.’[{: those Unit hoiders / Beneficial
- LR Registration number - [BBI/PA-O0P-PO0079/2017-18/1 0164 o e - 1854122 1643769 96 399,50 Cwners whose names appear in the Register of Unit holders maintained by the Fund / Statements of
Authorization for Assignment (“AFA") pre TN the period [comprising oL Al e, A ; dia S : ;
AFA NG ARG 10HB41021231 2931105280 profitlloss) for the perind (after tax)ivear afler tax and Beneficial Ownership maintained by the Depositories, as applicable, under the IDCW Option(s) of the
AFA VaBdity: December 23° 2023 other comprehensive income(after tax)] aforesaid Scheme on the Record Date {including investors whose valid purchase / switch-in requests
6§ | Paid up Equity share capital 2261677 | 22641677 | 22841677 are received by the Fund and the funds are available for utilization before cut-off timings in respact of
7 | Resarve {excluding revaluation reserve)® 49324302 | 53790540 4,74,701.50 the aforesaid Scheme, on the Record date).
& | Securifies Premium Account 10,459.52 10.459.83 10,459.53 ' ; ; i .
9 Neﬁf!:lrflf P 42044680 | 48510018 4.01.905.58 With regard to Unit holders who have opted for Reinvestment facility under the IDCW Option(s), the
v ) ' D 10 | Paid up debt capital Outstanding Debt 110738842 | 114412274 | 119988013 amount due. (net of appliu:gl:ule TDS) will be reinvested, by allotting Units at the ex-Distribution NAV
11 | Quistanding redeemable Preference shares - . - per Unit (adjusted for applicable stamp duty).
12 | Debt equity Ratio e . 1.68 1.50 L Unit holders are advised to note that for redemptions and IDCW declared with effect from January 13,
B T . o 1 Eﬁ;‘:t';?Z:ﬁird?‘?;’fcgnt?ﬂ:gﬁgﬂJdii’;g;zm:'ggﬁf;e}ams} 2023, as per amended SEBI regulations, payout will be done only through electronic mode(s), even
advertising copy, it is not possible to verify its sl e sk st - - 15 Wit e e 1) e okl s, T ey o i s <fol
, - Diluled : (% absolute amount) 0.8 473 495 g mate through physical instruments only in exceptional circumstances for reasons to be recor
contants. The |nd|an EXPFGSS (P) lelted cannot 14 | Capital Redemption Reserve 31.547.73 31.547.73 31,547.73 by the AMC. Accordingly, unit holders who have opted for / have earlier received physical instruments
be held reSp0n3|b|e for such ContentS, nor for any 15 | Debenture Redemption Reserve 38 85925 22 85714 38 880.59 are requested to update their bank account details by / sending us a copy of a cancelled cheque of
. 16 | Debt Service Coverage Ratio 1.20 1.15 119 first / sole holder's bank account,
loss or damage incurred as a result of #1; ’TE’ETJ 5:”"“‘3 {:'“”ZEQE H?“” e theF‘n::uf’ri QZL 1.3 - Mfﬁ?iﬁ All updations of PAN, KYC, email address, mobile number, nominee details, ete. should immediately be
: : : ' xceptional andior extra-ordinary items adjusted in the Statement of and Loss in accordance with In LS f ded to the | i i f the Fund (f its held i 2 f D i
transactions with companies, assoCiations OF| | “incudes pa up Cass ety share captal of 50,0000k NIl o e R ST ORI e ol 0 R T ot e e TTpode
' d d |S adVGrSin in ItS newspapers or Notes to the unaudited standalone financial results for the quarter ended June 30, 2023: Articpant {ok urits : rcllns qnn} I DICELs AUE B0 a.wse o t-Elr . i
Individua g p p 1 The above unaudited standalone financial results of the Company for the quarter ended June 30, 2023, have been N“mser'k';;mmr' Un': hﬁdsrs gaﬂ "”!‘_:;""" the ilrggi:rm Ehaﬂﬁ;a‘rﬂ'iﬂmﬂ on websile of the Fund as wel
i i prepared pursuant 1o the reguirements of Requlation 52 of the Securities and Exchange Board of India {Listing as checx for any unciaimeq redemptans or payments.
PUb||Cat|OnS. We therefore recommend that Obligations and Disclosure Requirements) Regulations, 2015 (“SEBI LODRY), as amended and in accordance with ) — . . .
d k nquities bef di Indian Accounting Standards (ind AS) specified under Section 133 of the Companies Act, 2013 ["the Act"), read with the In view of individual nature of 1ax consequences, each investor should seek appropriate aavice.
readers make necessary IanIFIeS eiore sen mg Companies (Indian Accounting Standards) Rulas, 2015, as amended. For HDFC Asset Management Company Limited
' : : ' 2 Tha above unaudited standalone financial results of the Com have been reviewed by the Audit Committes and
any monles Or enterlng |nt0 any agreements Wlth Eppl"ﬂ'ﬁﬂdﬂ:ﬂ?ﬂ Baard of Directors IIEI!ME!!”EEDEEH'JEFHEEHI?QS ﬁgﬁm,‘jm}qglgﬂgg 2 Y {l“'ﬂ'EﬁhﬂE‘ﬁt MEI‘IHQEI‘ !D HDFE HUIUHE Fund}
: : : 3 The above is anextract of the detailed formal of quarterly unaudited financial resulls filed with the Stock Exchange under Place - Mumbai Sdi-
advertlsers or OtherW|Se aCtI ng on an Regulation 52 of the SEBI LODR. The full format of the quarterly unaudited financial results are available on the website Date : July 20, 2023 Authorized Signatory
: : of the Stock Exchange ie, BSE Limited (BSE) at hitps:'www.bseindia.com! and the Company's website at ; :
advertisement in any manner whatsoever. nttps . diinidcedl, 2 4 A

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME
RELATED DOCUMENTS CAREFULLY.

4 For the ather ling items referred in Reguelation 52(4) of the SEBI LODR, pertinent disclosures have baen made to BSE
and canbe accessed at hitps:'www.bseindia.com! and the Company's website at https:\fwww.dif.in/dccdll.

For and on behalf of the Board of Directors of
DLF Cyber City Developers Limited

Sriram Khattar Karun Varma
Place: Gurugram Managing Director Whole-time Director
Date: July 19, 2023 DIN: 00066540 DIN : 07824983

TUMKUR VEERASHAIVA CO-OP BANKLTD, L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park

A.O. Dr. S. Radhakrishna Road, S.S. Puram, Tumkur - 572102, Plot No. 52, Block DN, Sector V,, Salt Lake City '
Ph No. : 0816 - 2279939, Fax : 0816 - 2254027, E-Mail : br.0007am@tvcbltd.com CIN Nt UB5010WB 19037060810 @ L&T Finance

Branch office: Bangalore

AUCTION SALE OF IMMOVABLE PROPERTY UNDER SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002. POSSIE:-"I'OL“(:?T'CE
. . . . . " . L] . u e-
Whereas, 1. Mr. TL Manlunath_ SloLingappa 2. Mrs. VeenaW/o T L Manlun?th 3'. Ms. ShilpaD/o TL Manlunath 4.Ms. Dgeplka D/o T L Manjunath al_l are residing at Whereas the undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Housing Finance Ltd has been Merged with L&T Finance Ltd under
No.14, 3rd Cross, Banashankari Extn., Tumkur Nagara, Tumkur-572102. having failed to repay the debt in respect of borrowing from Tumkur Veerashaiva Co-Op Bank the Scheme of Amalgamation by way of merger by absorption approved by the NCLT Mumbai as well as NCLT Kolkata, L&T Housing Finance Limited has merged
Ltd., J C Road Branch Tumkur. The total amount due and payable by them jointly and severally as per the agreed terms and conditions is Rs.70,66,885/- (Rupees with L&T Finance Limited ('LTF") w.e.f. 12th April, 2021) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
Seventy Lakhs Sixty Six Thousand Eight Hundred Eighty Five Only) ason 19/07/2023, along with interest at the applicable rate and costs thereon. 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand
Whereas the Bank has issued notice under Section 13 (2) of the SARFAESI Act, 2002 and in pursuant to and in exercise of the powers conferred under Section 13 (4) of notices calling upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the demand notice appended below within 60 days from
the Act, the Authorised Officer has taken possession of the mortgaged property including those more fully described hereunder, and the Bank has decided to sell the the date of receipt of the said notice together with further interest and other charges from the date of demand notice till payment/realization. The Borrower/
below mentioned property under the provisions ofthe SARFAESI Act read with the relevant rules of the Security Interest (Enforcement) Rules, 2002. Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/ Guarantors and public in general that the
) - undersigned has taken possession of the property described herein under in exercise of powers conferred on him/her under Section 13 of the said Act read with
le 8 of the said Rul hi ice.
Description of Property Date & T"Bf of Ofp znmtg Tender and Reserve Price & EMD Amount ruleSotthesaid Rules on this notice | | |
ace of Auction Loan Borrower/s/ o _ Demand Notice Date and Type
All that piece and parcel of property bearing Ward No.14, 09.08.2023 Rs. 57,70,440/- (Rupees Fifty Seven Lakhs Account | Co-borrower/s & Description of the Mortgaged Properties Outstanding of Possession
) L Number Guarantors Name Date Amount () Taken
Alashettykere Palya (Banashankari), Municipal Katha No.143 and at Seventy Thousand Four Hundred Forty Only)
144, Tumkur, measuring (36+35)/2 X 90 Feet in that East to West 11.30 AM EMD: BLRHL15000) 1. Amitabh Kumar All The Piece And Parcel Of The Property Address: Flat No. 239, Measuring 860 11/05/2023| Rs. 26,49,196.95/- 18-07-2023
35 feet, North to South 70 feet. Bounded by: East : Road, West:| Tumkur Veerashaiva Co-Op Bank Ltd. | Rs. 5,77,044/- (Rupees Five Lakhs Seventy Seven 191 ! E’SY;?SB- N ggégaguggofu'ghgge%a }’(\)/JthBﬂo‘iok-1?nsiftﬁeg_gg'r\]’geld Asgjrrfr%gr?t“i%teg OAZ (Lzlépée; T‘,’uvi"ety Six Psofsnez‘;.'('fn
. . . ) W, g iil, , i I Wi y Ni I
Vacant Site, North: Road, South : Own Property. J.C. Road Branch, Tumkur. Thousand Forty Four Only) “Platinum City” Constructed On Municipal No.2, Corporation Division No 172 Thousand One
Terms and Conditions of Auction Sale: - 1. The Tender form can be collected from Tumkur Veerashaiva Co-Op Bank Ltd., J C Road Branch, Tumkur, Veerashaiva Situated At Hmt Main Road, Yeshwanthpur, Presently Comes Under The Limits Hundred Ninety Six
Samaja Building J C Road Tumkur. (Ph. 0816-2279939/9686114756/9901879899) on all working days during office hours. 2. The intending bidders should submit their LEEME Bangalon. 200022 e — gggg"};ﬁ%g'g N
bids in the prescribed tender form in closed cover along with EMD of 10% of the Reserve Price by means of Demand Draft/ Banker’s Cheque / Pay Order/RTGS drawn in | East | ‘B’ Block Of The Platinum City 09-05.2023
favour of Tumkur Veerashaiva Co-Op Bank Ltd., Tumkur- payable at Tumkur. The Demand Draft / Banker's Cheque / Pay Order/RTGS shall be drawn after the date of Boundaries West| Bharat Frilz Wemer Factory .
publication of this Tender — cum — Auction Sale Notice.3. Tenders not in the prescribed format will not be accepted. The tender along with the EMD shall be submitted at | Northl Cpe Dace A= e SUPIEC
Tumkur Veerashaiva Co-Op Bank Ltd., Tumkur latest by 08/08/2023 before 4.30PM. Tender without EMD shall be summarily rejected. 4. The property “SHALLNOT” be . | South Open Space And The Platinum City |
sold below the reserve price. 5. In case the bidder is not successful the E M D amount shall be refunded without interest. 6. The EMD amount shall be liable for forfeiture H15153100 | 1. Rathna N . Schedule - | ' | 1071172023 Rs. 48,63,219.86/- 17-07-2023
without prior notice, if the successful bidder fails to adhere to the terms and conditions of the Auction Sale. 7. The sealed tenders will be opened by the Authorised Officer in 321105615 | 2. Bhadrappa N All The Piece And Parcel Of The Property Address: Property Bearing No. 7 Paik (Rupees Forty Eight Symbolic
the presence of the available / attending bidders at 11.30 AM on 09/08/2023 8. After opening the tenders, the intending bidders may be given opportunity at the discretion H15153100/3. Shr | southern Portion (Dakshinarda Bhagha), Carved Out Of Land Bearing Sy.no. 135 Lac Sixty Three Possession
P } ; ) 9 S . . P Y ; ! 9 ) ybeg ' pp y 3211056154  Annapurneshwari H' Katha No. 135, Situated At Hosakere Halli, Uttarahalli Hobli, Bangalore South Thousand Two
of the Authorised Officer to have, intense bidding amongst themselves to enhance the offer Price. 9. The successful bidder shall deposit 25% OF THE SALE PRICE H15153100 |  (Through Its Taluk, Presently Bearing New Municipal No.-161 Ward (Old Ward No-55 Hundred Nineteen
(INCLUSIVE OF EMD) immediately after the auction sale, on the same day, in Cash /Demand Draft / Pay Order/ RTGS and the balance of the Sale Price within 15 days 321105615 |  Proprietor Rathna N) Municipal No-180 (Old No. 7/135) , PID No. 55-789-180, Banashankari iii Rd and Eighty Six
from the date of confirmation of sale. In case of default by the successful bidder, all the amounts deposited till then shall be forfeited without notice and the property shall be JSta.ggg t',"osaol}eé‘él\js'g ('“ar‘adxld Ma”JUUaths ’:'?gavr\?) ;’YZB'E TtheA RS‘,’\‘f”Lt‘E gg'fgé -Azi)?; Date
putforre-auction. 10. The successful bidder shall bear the statutory dues /taxes  charges / property tax/ E B charges / water charges / conveyance charges such as stamp o Couth - 18 Feet. n Torl 600 Sq?S Al Messurtn ; eTSOg.eth or With Buildi ]
duty, registration fee etc. that is required to be paid in order to get the property conveyed in his favour, as per the applicable laws. 11. The Authorised Officer has absolute Consisting Of Stilt, Ground Floor 500 Sq.ft With Rcc Roof And First Floor 200
right to accept or reject any or all of the tender or/ bid / offer and / or adjourn / postpone / cancel the Auction Sale without assigning any reason, and also to modify an or all Sa.ft Ac Sheets Roof, Red Axid Flooring, Doors And Windows Builted With Forest
terms and conditions of the sale without prior notice. 12. The sale is subject to confirmation by the Bank.13. The property can be inspected by the intending bidder between (Wood And Bounded As Follows.
10.30 AM and -5.00PM at his expenses at the address mentioned in the Schedule. 14. The property is put for sale on “AS IS WHERE IS CONDITION” and “AS IS WHAT East | Property Of Munichowdappa
IS CONDITION”. Theintending bidder SHALL SATISFY HIM/HERSELF about the title, ownership, statutory approvals, encumbrances etc. of the property. Boundaries! ' West | Road
: : : : : ° : North| D P Sudarshini’s Property With This Number Paik
For further details the intending bidders may contact the Authorised Officer, Tumkur Veerashaiva Co-Op Bank Ltd., (Ph. 0816-2279939 and 9686114756) ou thl 8th No Property
Dr. S Radhakrishnan Road, S S Puram, Tumkuru-572102., and for ascertaining the details of property and also for inspection of property Contact - - I |
(Ph.0816-2279939/9901879899/9686114756) E-Mail: br.0007am@tvcbltd.com The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
- - would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from
Date: 19.07.2023 Sd/- Authorised Officer the date of demand notice till payment/realization.
Place: Tumkur Tumkur Veerashaiva Co-Op Bank Ltd,
. Sd/-
Date: 21.07.2023 Authorized Officer
Place: Bangalore For L&T FINANCE LIMITED
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Joti€eTd | BENGALURU

PO0INT - B0t &3

270&e00D

IN THE COURT OF THE LXXV Addl CITY CIVIL
& SESSIONS JUDGE AT BENGALURU
CCH.NO.76
EX.NO/260/2020
BETWEEN:Smt. Sarala W/o.late Mukunda Setty,
Aged about 49 years, Residing at No.2, Gayathri
Apartment,. No.60, 3rd Cross, 4th Main, Kirloskar|

Colony, Bengaluru-560079 ... Decree Holder
AND:Sudhaandothers  ...Judgement Debtors
Notice to the Judgement debtors 1 to 3:
1.8mt.Sudha,W/o.late R.V.Balasubramanyan,
Aged about 45 years, 2. Sri Karthik, S/o. late
R.V.Balasubramanya, Aged about 18 years,
3. Kum. Keerthana, D/o late R.V. Balasubramanya,
Aged about 18 years, All are Residing at No.365,
8th Main,Milk Colony,Malleshwaram,
Bengaluru-560003
Whereas, the Decree Holder has filed the above
Execution Petition against all of you for the
execution of the Judgment and Decree dated
24-09-2019 passedin 0.S.N0.4999/2013 on the file
of the LXXV Addl City Civil and Sessions Judge,
Bengaluru, CCH.No.76 by decreeing the suit partly
with cost and the court further ordered and decreed
that the Judgement Debtors No.1 to 3 are jointly and
severally liable to pay Decree amount of|
Rs.4,64,000/- (Rupees Four Lakhs Sixty Four|
Thousand Only) with interest on Principal from
10-07-2013 up to 10-01-2020 @ 8% Per annum
which comes to Rs.2,41,280/- (Rupees Two Lakhs
Forty One Thousand Two Hundred Eighty Only) for|
a period of seventy eight months also cost of|
Rs.40,650/- (Rupees Forty Thousand Six Hundred
Fifty Only). The cost of present execution petition is
Rs.10,000/- (Rupees Ten Thousand Only) and
Advocate fee of Rs.10,000/- (Rupees Ten
Thousand Only) in all amounting to Rs.7,65,930/-
(Rupees Seven Lakhs Sixty Five Thousand Nine
Hundred Thirty Only).
By this notice you are hereby informed to appear|
before this court in person or by a pleader on the
22nd day of August 2023 at 11."0" clock, failing
which the above execution petition will be disposed
of ex-parte without any further notice.
Given under my hand and seal of the court on this
13th day of July 2023.
By Order of the Court|
Sd/- Assistant Registrar
City Civil Court, Bengaluru
Advocate for Decree Holder
S.A. Sami,Advocate,
No.20/1, Fifth Floor "Aashirwad Building, 9th Main,
3rd Block, Jayanagar, Bengaluru-560 011
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IN THE COMMERCIAL COURT OF THE
82ND ADDL. CITY CIVIL JUDGE,
AT BANGALORE (CCH-83)

COM. 0S No. 529/2023
COM CCH No. 83
Canara Bank, Cox Town, Bangalore. Rep. by its
Sr. Manager, Coxtown Branch, Smt. Asha Rani Y.N.
(Major)W/o.Sri.ManjuM.C  ...PLAINTIFF
Vis
Sri Mala (Major) ...DEFENDANT
SUMMONS TO THE DEFENDANT
UNDER ORDER 5 RULE 20 (1-A) OF THE CODE
OF CIVIL PROCEDURE
Sri Mala (Major), Aged about 46 years, S/o Sri
Kumar, # 70, Govindapura, Ayodhya
Janakiramaiah Road, BANGALORE - 560 045.
WHEREAS, the Plaintiff being a Nationalised Bank,
has instituted Suit for money recovery amounting
to Rs.9,45,864.35 (Rupees Nine Lakhs Forty Five
Thousand Eight Hundred Sixty Four paise Thirty
Five Only) with Court Fee/Costs, Current and
future interest at 10.80% per annum
compounded with monthly rests along with 2%
penal rate of interest per annum from the date of
this suit till date of realisation of the Suit Claim
Amount.
You are hereby summoned to appear in this
Hon'ble Court either in person or through a
Pleader on 14th day of August 2023 at 11 AM
and to make such submissions as you may so
desire in your defence, failing which this Hon'ble
Court will be constrained to dispose off the Suit
exparte.
Given under my hand and seal of this Hon'ble
Courtthis the 14th day of July 2023.
By order of the Court, Sheristedar,
City Civil Court, Bengaluru.
T. MOHAN RAJ, Advocate
#1320, 11th Main, Vijayanagar
Bangalore-560 040. (M) 9900280949
E-Mail: advisor.mohanraj@gmail.com
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JYOTHI LAKSHMI S.R
Advocate & Legal Consultant

No.742/743, 1st Floor, 14th Cross, 2nd Stage,

Kumaraswamy Layout, Near Krishna Aramane,

Bengaluru - 560078. Mob: +91 8277062787

E-Mail: sr.jyothilakshmi007@gmail.com

IN THE COURT OF PRINCIPAL CITY CIVIL
JUDGE JMFC AT NAGAMANGALA

0.S. No. 299/2021
Smt. KADAMMA (Since Died Rep. by Lrs)
..PLAINTIFFS
Vis
Smt.A.T.MANJULA & OTHERS
..DEFENDANTS
NOTICE TO DEFENDANT No.2to 5
2.8ri.KIRAN, S/o Late. Mallegowda,
3.Sri. HARISH, S/o Late. Mallegowda,
4.Smt.RASHMI, D/o Late. Mallegowda,
All are R/a No.154, 13th Main Road, H.M.T.
Layout, Il Division, Vidyaranyapura,
Bangalore-560 097.
5. Sri. H. RAMEGOWDA, S/o Late. Huchhaiah,
R/a No.10, 1st Cross, Kurubarahalli, Near
Shankar Matta, Mahalaksmipura, Bangalore-
560 086.
Take notice that the above case field against
you by the Plaintiffs for declaration and
permanent injunction, judgment and decree
against you and other defendants, in the suit
schedule properties, before this Hon'ble
Court.
The hearing of the said case in the fixed on
28.07.2023 at 11-00 a.m. Hence, you are
hereby directed to appear on the said day
before the court personally or through your
advocate, failing which the matter will be
determined as EXPARTY.
Given under my hand and seal of the court on
this 15.07.2023.

By Order of the Court, Sheristedar,
Civil Judge & JMFC, Nelamanagala.
Advocate for Plaintiffs :
RAMACHANDRA R NAIK, Advocate
#No. 7/1, 2nd Floor, Apparao Road,
Near Uma Theatre, Chamarajpet,
Bangalore - 560 018.
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IN THE COURT OF LVIIl
ADDITIONAL CITY CIVIL JUDGE
AT BANGALORE CCH-59
I.A. No.
In 0.S. NO. 209/2022
Between
ICICI BANK LIMITED
Mytree Centre, No. 4/10,
Hosur Road, Bommanahalli,
Bengaluru-560068.
Represented by its
Power of Attorney Holder

Mr. Rohith ALi ... Plaintiff
And
Mr. Rahul Sharma ...Defendant

NOTICE TO THE DEFENDANT
To,
Mr. Rahul Sharma
S/o Ashok Kumar Sharma,
Aged About 32 Years,
No. 403, Jerrel Building,
2G Main Road, Banaswadi
Near to ICICI Bank, OMBR
Layout, Bengaluru-560043.
Alsoat:
Mr. Rahul Sharma
S/o Ashok Kumar Sharma,
Artaaj Events Private Limited,
No. 28, RBH, 5th D Main, 4th
Cross, HRBR Lay out, Kalyana
Nagar, Bengaluru-560043
WHEREAS, the above-named
Plaintiff has filed the above
Original Suit for recovery of a sum
of Rs. 5,29,091,64/- (Rupees Five
Lakh Twenty Nine Thousand
Ninety One and Sixty Four Paisa
only) with interest at 24% p.a.
calculated on monthly rests, from
the date of Suit till realization
againstyou.
You are hereby directed to appear
before the Hon'ble Court in person
or through an Advocate duly
instructed, on 24.08.2023, at 11
A.M., in the above Original Suit,
failing which the said Suit will be
heard and determined ex-parte.
Given under my hand and seal of
this Court, the 19th day of June,
2023.
By Order of the Court,
Asst. Registrar,
City Civil Court,
Bengaluru
Advocate for Plaintiff:
M.V. KINI & CO. Advocates &
Solicitors,
No.32/12, 3A, 3rd Floor, Alsa
Glendridge, Opp. St. Joseph
College, Langford Road,
Bengaluru - 560025
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